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5. Institutions which are notified as 
deemed to be Universities shall continue 
to receive the funds for their maintenance 
and development expenditure from their 
existing sources and supplement them 
by raising their own internal resources. 

6. The institute at the time of the 
proposal should have provision of ade- 
quate infrastructure facilities as follow- 
ing : 

(a) Buildings 

(i) Administrative     1000   sq.   mts. 

(ii) Academic includ- 3000 sq. mts. 
ing library building 

(iii) Some teachers residence and a 
faculty guest house for atleast 10 
persons. 

(b) The Institute should have created 
or should have at least 3 faculties 
with atleast 25 faculty members in- 
cluding at least 5 professors. 

(c) A minimum of Rs. 40 lakhs 
annual recurring gram . 

(d) Equipment, Books and Journals- 
Rd.  50 lakhs. 

7. For a period of first ten years the 
rstitution will have an Advisory Com- 
mittee under the Chairmanship of per- 
son,, nominated by the Commission 
from among members of the Commis- 
sion including Vice-Chairman. The 
Advisory Committee will include the 
Head  of  the  Institution  and  its   senior 
faculty alongwith one|two experts nomi- 
nated by the UGC to help its academic 
planning  and  growth. 

8. The Institutions at the time of 
making the proposal should have been 
functioning at least for a period of 
5 years. 

9. In the even of grant of deemed to 
be University status the Institutions 
will be required to make provision   for 

an  endowment for   corpus in  cash      as 
under: 

(a) Institutions conducting pro- 
gramme Rs, 50.00 lakhs in 
Science (s). 

(b) Institutions    conducting    program- 
me-Rs.     25.00 lakhs      in     Social 
Science (c)  and Humanities. 

10. The Institutions should be regis- 
tered under the Societies Registration 
Act or Public Trust Act so as to have 
an independent character of its own. 

11. In case the Institutions feel, after 
self appraisal, that it fulfills that mini- 
mum eligibility criteria in terms of 
objectives, programmes, faculty, in- 
frastructural facilities, financial viability, 
etc. as laid down by the Commission 
for considering proposals for grant of 
Deemed to be University status, it may 
send the proposal, in duplicate, in the 
prescribed proforma to the   Secretary, 
ministry of Human Resources Develop- 
ment, Department of Education. Shastri 
Bhavan, New Delhi -110001. Proposals 
received directly from the Institutions 
in the UGC Office would not be enter- 
tained by the Commission. Such pro- 
posals should invariably be forwarded 
to the Government of lndia through 
the   concerned  State  Government. 
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